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Bench

.
Constitution

Court Room

Cuttack

Shri D R L Reddy, Vice-President (KZ)

&
Shri Rajesh Kumar, AM
[ At10.30 am ]
Only on 30/10/2026

Shri George Mathan, JM
&
Shri Rakesh Mishra, AM
[At10.30am] -

Cuttack

Shri George Mathan, JM
&
Shri G. Gurusamy, AM
[ After "B” Bench ]

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ At10.30 am ]

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ After “C” Bench |

Guwahati

Shri Rajesh Kumar, AM
R
Shri Pradip Kumar Choubey, AM'
[ After “D” Bench ]
Only on 28/10/2026

s i KRRAED. [ e

SMC

Shri Laxmi Prasad Sahu, AM
[ At10.30 am]

Shri Yogesh Kumar US, ™M
‘ &

Shri Rakesh Mishra, AM
[ After “B” Bench

Patna

Shri Yogesh Kumar Us, ™M
&

_ Shri G. Gurusamy, AM
[ After “A" & sCyuttack” Bench |

4

. Ranchi

Shri Ratnesh Nandan Sahay, AM
&
Smt. G. Rajani, JM
[ At10.30 A.M. |

At Ranchi

| E—

Note: 1. #Kolkata Old Appeals
9. #Guwahati” Bench cases

” Bench will not function during this week.

fixed from 26t to 29 October, 2026 are to be fixed on 28t October, 2026.

VN




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 26-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID: WUJ-UMEQ-TBB

Srl | Appeal Number A;Z:‘:‘ Assessee Name Remarks
ITA
1 3106/KOL/2025 2018-2019 | [A] ANANDA SWARUP NUNDY
2 1T(S50A 2017-2018 | [D] DANODIA INVESTMENTS & FINANCE LTD
116/K0OL/2026 ;
5 ITA 2017-2018 [A] BANKURA POLICE EMPLOYEES CO-OPERATIVE CREDIT
1040/KOL/2026 SOCIETY LIMITED
ITA
4 1107/KOL/2026 2013-2014 | [A] BELLE WEARS PRIVATE LIMITED
ITA
5 1272/KOL/2026 2015-2016 | [A] ARUN KUMAR LUNDIA
ITA
6 1425/KOL/2026 2016-2017 | [A] CAIRNHILL DEVELOPMENT PVT LTD
ITA
7 1481/KOL/2026 2020-2021 | [A] EXPERIS IT PRIVATE LIMITED
ITA
8 1819/KOL/2026 2022-2023 | [A] BERRY COTTS PRIVATE LIMITED
ITA
9 1824/KOL/2026 2017-2018 | [A] M/S. AGWANI FASHIONS PRIVATE LIMITED
ITA
10 2980/KOL/2026 2024-25 | [A] BILASH KHATIWADA
ITA
11 2981/KOL/2026 2015-16 |[A] ANIRUDDHA BONNERJEE
ITA
i) 2982/KOL/2026 2015-16 |[A] ANIRUDDHA BONNERJEE
ITA
13 2988/KOL/2026 2022-2023 | [A] BIREN MAJHI
14 ITA 2018-2019 [A] CRYSTAL VINTRADE PVT. LTD. (MERGED WITH SMRK
2990/K0L/2026 INVESTMENT & FINANCE PVT. LTD.,)
ITA ‘
15 2993/KOL/2026 2020-2021 | [A] ASISH KUMAR GHOSH
ITA
————— ABAY FOUNDATION
16 2954/KOL/2026 [A] APONJON JOUTHO SAMABAY FOU
ITA
17 3043/KOL/2026 2012-2013 | [A] ESSKAY NIWAS PRIVATE LIMITED
Registrar

13-Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 27-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID: WUJ-UMEQ-TBB

IN COURT ROOM 4

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 305/KOL/2024| 2012

[D] ABHISHEK TIE UP PRIVATE LIMITED

} ITA ~017-201 | [A] THE BHAGIRATHI COOPERATIVE MILK PRODUCERS UNION
1827/KOL/2025 LTD.

B o /E)AL /2025 | 2017-18 | [A] AROHAN FINANCIAL SERVICES LIMITED

& GO /f(g?_ /2025 | 201415 | [A] AROHAN FINANCIAL SERVICES LIMITED

B {2 /;Igt /2025 | 20132014 [A] M/S. ADITYA SUPPLIERS PVT. LTD.

- P /igt /2025 | 2014-2015 | [A] M/S. AAKARSHAN MERCHANTS PVT. LTD.

7 |ITA 501/KOL/2026| 2015-16 |[D] ASHIKA STOCK SERVICES LIMITED

-1 aits /S)’: 12026 | 2013-2014 | [A] DUKE MANAGEMENT SERVICES PVT. LTD.

5] e /I?g:: 12026 | 201516 | [A] CHRYSO INDIA PRIVATE LIMITED

] /ég‘l‘_ 12026 | 2010-11 | [D] DINKAR MAHESHWARI

B s /g?_ 12026 | 202425 | [A] DEBABRATA TALUKDAR

. /EE;AL 12026 | 20202021 | [A] ARR ALCOBREW LLP

13| 50 4/12‘)’1/2026 2018-2019 | [A] ALIP SARKAR

| “ﬂi 12026 | 2015-2016 | [A] DELTA INTERNATIONAL LTD.

T /égpﬂ/zozs 2018-19 | [D] AMIYA STEEL PRIVATE LIMITED

0| s /}I(EAL 12026 | 202122 |[D] AMIYA STEEL PRIVATE LIMITED

17| agen /Iigt /2026 | 2020-21 | [D] AEGIS BEVERAGES PRIVATE LIMITED

18] 5ous /g?_ 12026 | 2020-2021 | [A] DIPAK KUMAR JAIN

Registrar
13-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4
GOOGLE MEETING ID: WUJ-UMEQ-TBB
Sril | Appeal Number Az :‘: Assessee Name Remarks
1 il 2020-2021 | [A] ARABINDA ROY
2694/KOL/2025
3}t /g‘t /2025 | 20202 | [A] AROHAN FINANCIAL SERVICES LIMITED
-3 (S /ég‘L 12026 | 2020-2021 | [A] MD. FAIZAN SHAMIM
2 s /éa 12026 | 201819 | [A] AMIT KUMAR MUKHERIEE
- /égt /2026 | 201415 | [D] DAULAT JAIN (HUF)
Bl G /3& /2026 | 201415 | [D] EMERALD COMPANY PRIVATE LIMITED
1 I /ig’?_ /2026 | 201617 |[D] DARSANANAND LTD.
) et /IECFJAL/2026 2015-2016 | [A] EASTERN COALFIELD LIMITED
g om e /Si 12026 | 2017-2018 | [A] ENTITY INN PRIVATE LIMITED
1 /gi 12026 | 201617 |[D] EMTA COAL MINES LIMITED
1| e /ég';‘_ /2026 | 2012-2013 | [A] AMAR KUMAR AGARWAL
12 3076/%’1/2026 2013-2014 | [A] AMAR KUMAR AGARWAL
| /gi 12026 | 2014-2015 | [A] AMAR KUMAR AGARWAL
14| Lo /EEBT_/ZOZG 2016-2017 | [A] AMAR KUMAR AGARWAL
15| ol /éa 12026 | 2020-2021 | [A] ASHIM CHATTERIEE
ty Registrar

13-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 29-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID: WU3-UMEQ-TBB

Srl

Assmt.

Appeal Number Year

Assessee Name Remarks

CO 47/KOL/2026 | 2015-2016 | [A] DOYEN OVERSEAS PVT.LTD.

CO 48/KOL/2026 | 2016-2017 | [A] DOYEN OVERSEAS PVT.LTD.

CO 45/KOL/2026 | 2017-2018 | [A] DOYEN OVERSEAS PVT.LTD.

CO 50/KOL/2026 | 2018-2019 | [A] DOYEN OVERSEAS PVT.LTD.

ITA 1159/KOL/2026| 2015-16 |[D] DOYEN OVERSEAS PVT.LTD.

ITA 1160/KOL/2026| 2016-17 |[D] DOYEN OVERSEAS PVT.LTD.

ITA 1161/KOL/2026| 2017-18 |[D] DOYEN OVERSEAS PVT.LTD.

ITA 1162/KOL/2026| 2018-19 |[D] DOYEN OVERSEAS PVT.LTD.

ITA 1612/K0OL/2026| 2019-2020 | [A] DEBASHISH SAHA

10

ITA 2333/KOL/2026| 2024-2025 | [A] AJAY KUMAR GOEL

11

ITA 2353/KOL/2026| 2018-19 |[A] ALIMUDDIN

12

ITA 2354/KOL/2026| 2019-20 |[A] ALIMUDDIN

13

ITA 3083/KOL/2026| 2018-19 |[D] BMC METALCAST PVT LTD

14

ITA 3090/KOL/2026{ 2017-18 | [D] FIDUS FINANCE PRIVATE LIMITED

15

ITA 3091/KOL/2026| 2018-2019 | [D] FIDUS FINANCE PRIVATE LIMITED

16

ITA 3092/KOL/2026| 2019-2020 | [D] FIDUS FINANCE PRIVATE LIMITED

17

ITA 3093/KOL/2026| 2014-15 |[A] BNE INFRATECH LIMITED

18

ITA 3106/KOL/2026| 2019-2020 | [A] BISWAJIT SAHA

19

ITA 3113/KOL/2026| 2020-2021 | [A] BERHAMPORE URBAN CO-OPERATIVE CREDIT SOCIETY LIMITED

20

ITA 3122/KOL/2026| 2015-16 |[D] FEDERAL AGENCY PRIVATE LIMITED

21

ITA 3123/KOL/2026| 2024-25 | [A] AKRITI ASSOCIATION OF APARTMENT OWNERS N

uty Registrar
13-Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 26-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID-RON-RRQO-ANT

Sri | Appeal Number A:',Z'::' Assessee Name Remarks
1 1051/;-&\_/2026 2016-17 |[A] KESORAM INDUSTRIES LIMITED

2 1347 /IE(I-))T_ /2026 2011-2012 | [A] GOLDLINE DEALERS PRIVATE LTD.

1 ol /g\uzozs 2014-15 | [D] VS SECURITIES PVT LTD

41 oiga /g’i‘_ /2026 2026-27 | [A] GARIA SRI RAMKRISHNA SEVA SANGHA

5 2985 /11<-(rjﬁ|\_ /2026 | 2018-2019 | [A] HAZRAPUKUR SAMABAL KRISHI UNNAYAN SAMITI LIMITED
6 5996 lil(g?. fows | T [A] LAXMINARAYAN MANDIR CHARITABLE TRUST

7 3002 /Iig?_ /2026 2(23-24 | [A] KISARA BUILDERS PVT. LTD.

8 3024 /;I(g?_ /2026 2012-13 | [A] JAGMANGAL VANIJYA PRIVATE LIMITED

9 3025 /[.I(—(r))?_ /2026 2018_}9. [A] JAGMANGAL VANIJYA P LTD

10} 3097 /E(E‘L 12026 2023-24 | [A] HEMA NARASIMHAN

Dep Registrar
15-0Oct-2028,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 27-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID-RON-RRQO-ANT

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 234/KOL/202

5| 2015-20

[A] GRAPHITE INDIA LIMITED

ITA
2593/K0OL/2025

2022-2023

[A] LUDLOW JUTE AND SPECIALITIES LIMITED

ITA 1/KOL/2026

2011-2012

[A] HAPPY INTERNATIONAL (P.) LTD.

ITA 2/KOL/2026

2011-2012

[A] HAPPY INTERNATIONAL P. LTD.

ITA 3/KOL/2026

2011-2012

[A] HAPPY INTERNATIONAL P. LTD.

BMA 11/KOL/2026

2024-2025

[A] VIKRAM SWARUP

BMA 12/KOL/2026

2024-2025

[A] GAURAY SWARUP

ITA 832/KOL/2026

2016-2017

[A] KASHMUDDIN

ITA
3057/KOL/2026

26-27

[A] HALISAHAR BALIVARA EDUCATIONAL SOCIETY

.

Depu

i

Cgistra
15-0Oct-2026]

ﬁ




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID-RON-RRQO-ANT

Sri | Appeal Number A:Z'::’ Assessee Name Remarks
ITA
1440/KOL/2024 2018-2019 | [A] M/S. KARVA AUTOMART LTD.
ITA 647/K0L/2026| 2015-2016 | [A] KUTCHINA HOME MAKERS PRIVATE LIMITED
ITA 944/K0L/2026|2019-2020 | [A]ITC LIMITED __}
ITA
2219/KOL/2026 2019-2020 | [D] ITC LIMITED
ITA
- ] MITED
2140/KOL/2026 2016-2017 | [A] H.P. ISPAT PRIVATE LI
ITA
- DHARI VANIJYA PVT. LTD. !
3105/KOL/2026 2013-2014 | [A] JATADHARI V.

Depysy Registrar
15-0Oct-2028




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 29-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID-RON-RRQO-ANT

Srl | Appeal Number A$‘:21:' Assessee Name Remarks
il e /|I<I)AL 12025 | 201415 | [D] KAIZEN AGRO INFRABUILD LIMITED
B | e /ég{‘_ 12025 | 201314 |[D] M/S HERALD COMMERCE LTD
3 | g /g:_ 2025 | 200809 | [A] GURU KIRPA FINVEST LIMITED
'8 e ﬂfgﬁ 12026 | 2017-18 | 41 JUPAX VANIIYA PRIVATE LIMITED
4 . /S)AL 12026 | 2010-11 | [A] ISHAN TIE-UP PRIVATE LIMITED
6 | ey /'I(LAL 12026 | 2015-2016 | [A] GANESH VINCOM PRIVATE LIMITED
8 . “I(g"L 2026 | 20142015 | [A] JOHIRUL ISLAM
b | “Ig‘L 12026 | 2015-2016 | [A] KAMALPUR FINANCE LIMITED
i “I(g?_ 2026 | 20122013 [A] JKM PROJECTS PV LTD.

! - /g\L 12026 |2015-2016 | [A] JKM PROJECTS PVT. LTD.

R /LI<BAL/2026 1999-00 | [D] ICT LIMITED

15-0ct-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 26-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Srl | Appeal Number AYs: ':rt Assessee Name Remarks
e /gl\_ 12024 | 2018-19 | [D] SANJAY KUMAR KANODIA
2 1171/1(35’/);026 2013-2014 | [A] MOHAMMED SOHRAB
 § el ﬂgj‘_ /2025 | 202122 | [A] NIMCHAND THAKERSHI
o /égl\_ /2025 | 2015-16 | [A] MAPEX INFRASTRUCTURE PRIVATE LIMITED
Belea /Egt 12025 | 2017-18 | [A] MAPEX INFRASTRUCTURE PRIVATE LIMITED
4] St /gﬁ‘_ /2025 | 2018-19 | [A] MAPEX INFRASTRUCTURE PRIVATE LIMITED
2l = ﬂ{gt /2025 | 202021 | [A] MAPEX INFRASTRUCTURE PRIVATE LIMITED
8 |ITA 487/KOL/2026| 2022-23 |[D] MALDA DIST CENTRAL CO-OPERATIVE BANK LIMITED
B s /E(gt /2026 | 2019-20 | [A] NARAYAN CHANDRA SAHA
105 s /IZ)AL 12026 | 2020-21 | [A] NARAYAN CHANDRA SAHA
' /ii(T)?_ 12026 | 2020-2021 | [A] MK. SHAH EXPORTS LIMITED
B8 o /:igi/zozs 2014-15 | [A] MORAL INFRASTRUCTURE CORPORATION LTD.
13 | i /IE&./ZOZG 2012-2013 | [A] NARBHERAM FINANCE CO. PRIVATE LIMITED
L /g"[_ 12026 | 2013-2014 | [A] NARBHERAM FINANCE CO. PRIVATE LIMITED
5] oo /gﬁ/zozs - | [A] MURLIDHAR SAVITRI DEVI KHEMKA CHARITABLE TRUST
T oo ﬁl;cr)‘t 12026 | 2020-21 | [A] NKRK STEELS PVT. LD,
v [ /|I<g|\_ /2026 | 20232024 [A] NORZING BOMA BHUTIA
Deputy Registrar

15-Oct-202




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 27-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Srl

Assmt.

Year Assessee Name

Appeal Number

Remarks

ITA 212/KOL/2021 | 2016-17 | [A] MERINO INDUSTRIES LTD

[A] ZYDUS WELLNESS PRODUCTS LIMITED(SUCCESSOR TO HEINZ

ITA 184/KOL/2022 | 2017-18 INDIA PVT. LTD.

[A] ZYDUS WELLNESS PRODUCTS LIMITED (SUCCESSOR TO HEINZ

ITA 521/KOL/2022 | 2018-2019 INDIA PRIVATE LIMITED)

[A] JASWANTI MEHTA (LEGAL HEIR OF LATE BHOGILAL KANTILAL

ITA 517/KOL/2023 | 2014-15 MEHTA)

ITA 1477/KOL/2024 | 2013-2014 | [A] MAYFAIR VILLA PRIVATE LIMITED

ITA 1669/KOL/2024 | 2015-2016 | [A] RAGHAV PODDAR

ITA 1651/KOL/2025 | 2012-2013 | [A] NAMOKAR TRADECOM PVT. LTD.

ITA 2235/KOL/2025| 2014-15 | [D] MIRA FINALEASE PRIVATE LIMITED

ITA 455/KOL/2026 | 2013-14 |[D] NAWNEET MARKETING PVT LTD

10

IT(SS)A

28/KOL/2026 | 2010-2011 | [A] M/S. MMPL (P) LTD.

11

ITA 649/KOL/2026 | 2020-2021 | [A] M/S. MEGHA GARMENTS

12

[A] MACDERMID ALPHA ELECTRONICS SOLUTIONS INDIA PRIVATE

ITA 1120/KOL/2026| 2022-23 LIMITED

13

ITA 2301/KOL/2026 | 2017-2018 | [A] MATLA CONSUMERS SOCIETY

14

ITA 2302/KOL/2026 | 2017-2018 | [A] MATLA CONSUMERS SOCIETY

15

ITA 2303/K0L/2026 | 2017-2018 | [A] MATLA CONSUMERS SOCIETY

16

ITA 2304/KOL/2026 | 2017-2018 | [A] MATLA CONSUMERS SOCIETY

17

ITA 2305/KOL/2026 | 2017-2018 | [A] MATLA CONSUMERS SOCIETY

18

ITA 2306/KOL/2026 | 2019-2020 | [A] MATLA CONSUMERS SOCIETY

19

ITA 2650/KOL/2026 | 2017-2018 | [A] MARATHON ELECTRIC MOTORS (INDIA) LTD.

20

ITA 2705/KOL/2026 | 2015-2016 | [A] MINTU DAS

21

ITA 815/KOL/2026 | 2018-19 |[A] MANGAL ENERGY AND POWER PRIVATE LIMITED

Deputy Registrar

15-0Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 CO 67/KOL/2018 2009-10 [A] GRAPHITE INDIA LTD.
2 CO 68/KOL/2018 2010-11 [A] GRAPHITE INDIA LTD.
3 CO 69/KOL/2018 2011-12 [A] GRAPHITE INDIA LTD.
4 CO 70/KOL/2018 2013-14 [A] GRAPHITE INDIA LTD.
5 CO 80/KOL/2018 2012-13 [A] M/S. GRAPHITE INDIA LTD.
6 ITA 475/KOL/2018 2009-10 [D] M/S. GRAPHITE INDIA LTD.
7 ITA 476/KOL/2018 2010-11 [D] M/S. GRAPHITE INDIA LTD.
8 ITA 477/KOL/2018 2011-12 [D] M/S. GRAPHITE INDIA LTD.
9 ITA 478/KOL/2018 2013-14 [D] M/S. GRAPHITE INDIA LTD.
10 ITA 1076/KOL/2018 2012-13 [D] M/S. GRAPHITE INDIA LTD.
11 IT(SS)A 121/KOL/2025 2010-2011 [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
12 | IT(SS)A 122/KOL/2025 2011-2012 | [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
13 IT(SS)A 123/KOL/2025 2012-2013 [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
14 | IT(SS)A 124/KOL/2025 2013-2014 | [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
15 IT(SS)A 125/KOL/2025 2014-2015 [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
16 IT(SS)A 126/KOL/2025 2015-2016 [A] MARS PLYWOOD INDUSTRIES PVT. LTD.
17 ITA 673/KOL/2022 2012-2013 [D] M/S. ASHIKA STOCK BROKING LTD.
18 ITA 157/KOL/2024 2012-13 [A] RAJESH VARMA
19 ITA 1082/KOL/2024 2013-2014 | [A] CRAWFORD MARKETING PVT. LTD.
20 ITA 1913/KOL/2024 2017-18 [D] MISSION VYAPAAR PRIVATE LIMITED
21 ITA 1299/KOL/2025 2020-2021 | [A] ORIENT BEVERAGES LIMITED
22 ITA 2172/KOL/2025 2014-15 [A] MONALISA DHAR (LEGAL HEIR TO LATE KAJALI DHAR)
23 ITA 2401/KOL/2026 2013-2014 [A] NORTH BENGAL DEVELOPERS PVT, LTD.
24 ITA 3088/KOL/2026 2016-2017 | [A] NINA SINHA
25 ITA 3082/KOL/2026 2018-2019 | [A] NARAYANI FLAVOURS & CHEMICALS PRIVATE LIMITED
26 ITA 3094/KOL/2026 2016-17 [D] MRT SIGNAL LIMITED
27 ITA 3095/KOL/2026 2017-18 [D] MRT SIGNAL LIMITED
28 ITA 3096/KOL/2026 2018-19 [D] MRT SIGNAL LIMITED
29 ITA 3097/KOL/2026 2019-20 [D] MRT SIGNAL LIMITED
30 ITA 3098/KOL/2026 2021-2022 | [D] MRT SIGNAL LIMITED
31 ITA 3099/KOL/2026 2023-24 [D] MRT SIGNAL LIMITED
32 ITA 3101/KOL/2026 2021-22 [A] NOBLE MISSION OF SOUTH CALCUTTA
33 ITA 3103/KOL/2026 2018-2019 | [A] MAINAK CHAKRABORTY
34 ITA 3104/KOL/2026 2018-2019 | [A] MAINAK CHAKRABORTY
35 ITA 3107/KOL/2026 2016-2017 | [A] M C KOTHARI PROMOTERS & DEVELOPERS PVT. LTD.
36 ITA 3112/KOL/2026 2013-2014 | [A] MRINAL KANTI SARKAR

15-Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 29-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID: XRE-HVRQ-HEH

IN COURT ROOM 3

Srl | Appeal Number Ays: :‘: Assessee Name Remarks
1 | CO 37/KOL/2025 | 2020-2021 | [A] ASIAN HOTELS EAST LIMITED
5 IT(SS)A 5015-16 | [D] M/S DOVIAZ RETAIL PVT. LTD. (LMJ DISTRIBUTORS PVT.
63/KOL/2019 LTD.) :
3 IT(SS)A 2016-17 |[D] NAARAAYANI MINERALS PRIVATE LIMITED
8/KOL/2026
4 IT(TPIA 2022-23 | [A] ANA OILS AND FATS INDIA PRIVATE LIMITED
10/KOL/2026
ITA
5 | 1702/K0L/2024 | 2020-2021 [A] CARGO PARTNER LOGISTICS INDIA PVT. LTD.
ITA
6 1868/KOL/2026 2015-16 |[D] MAHESH KUMAR AGARWAL
ITA
7 | 1004/k0L/2025 2017-2018 | [A] MAHAK DOSHI
ITA
8 | 2100/K0L/2026 2023-24 | [D] MARK TRADING CO.
ITA
9 | 2100/K0L/2026 2013-2014 | [A] NDCON CONSTRUCTIONS
ITA
10 2146/KOL/2024 2012-13 |[D] ARROWTOWN MARI(ETING PRIVATE LIMITED
ITA
11 2458/KOL/2025 2015-16 |[A] NAVNEEL ISPAT PRIVATE LIMITED
ITA
12 | 5505/K0L/2024 2020-2021 | [D] ASIAN HOTELS EAST LIMITED
ITA
13| 5628/K0L/2024 2021-22 |[A] CARGO PARTNER LOGISTICS INDIA PVT. LTD.
ITA
14 | ea8/KOL/2024 2013-14 |[D] ALLIED COMMOSALE PVT.LTD
15 |ITA 305/KOL/2026| 2019-2020 | [A] OM PRAKASH GARG
16 |ITA 306/KOL/2026| 2019-2020 | [A] OM PRAKASH GARG
ITA
17| 3117/k0L/2026 2016-17 |[D] NAND KISHORE AGARWAL
18 |ITA 529/KOL/2024| 2017-18 [[A] TAPAN GHAR

eputy Registrar

15-Oct-2026)
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 26-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Srl

Assmt.

Appeal Number Year

Assessee Name Remarks

IT(SS)A

77/KOL/2026 2014-2015 | [A] SRI SUNIL KUMAR BAID

IT(SS)A

95/KOL/2026 2014-2015 | [A] VIKRANT KAYAN

IT(SS)A

96/KOL/2026 2015-2016 | [A] VIKRANT KAYAN

IT(SS)A

97/KOL/2026 2016-2017 | [A] VIKRANT KAYAN

IT(SS)A

98/KOL/2026 2017-2018 |[A] VIKRANT KAYAN

ITA 1040/KOL/2025 | 2015-2016 |[A] SHEIKH NASIRUDDIN

ITA 1289/KOL/2025| 2012-13 |[D] RAMGARH SPONGE IRON PRIVATE LIMITED

ITA 1569/KOL/2025 | 2022-2023 |[A] RAHUL TODI

ITA 2214/KOL/2025 | 2013-2014 | [A] SARIKA PARAKH

10

ITA 2471/KOL/2025 | 2019-20 |[A] RAJIV PODDAR

11

ITA 2854/KOL/2025 | 2019-20 |[D] M/S SUDHARSHAN CASTING PRIVATE LIMITED

12

ITA 2924/KOL/2025 2013 [D] RAMGARH SPONGE IRON PRIVATE LIMITED

13

ITA 3029/KOL/2025 | 2017-2018 | [A] SUDIP PRAMANICK

14

ITA 3136/KOL/2025 | 2012-13 |[A] SHOVA SYNTHETICS PVT. LTD.

15

ITA 362/KOL/2026 | 2017-2018 |[A] STAR BATTERY LIMITED

16

ITA 363/KOL/2026 | 2013-2014 |[A] SRIDHAN TIE UP PVT. LTD.

17

ITA 597/KOL/2026 | 2016-2017 |[A] RENU SARAF

18

ITA 970/KOL/2026 | 2016-2017 |[A] M/S. RADHARANI VYAPAAR PRIVATE LIMITED

19

ITA 1659/KOL/2026 | 2017-2018 |[A] SAJJAN AGARWAL

20

ITA 1706/KOL/2026 | 2013-2014 |[A] SATISH DISTRIBUTORS PRIVATE LIMITED

21

ITA 1762/KOL/2026 | 2018-2019 | [A] VIEWLINK HIGHRISE LLP

22

ITA 2038/K0OL/2026 | 2018-19 |[A] SAHARSH VINCOM PRIVATE LIMITED

23

ITA 2115/KOL/2026 | 2018-2019 | [A] SEIKH AHAD ALI

24

ITA 2116/KOL/2026 | 2018-2019 | [A] SEIKH AHAD ALI

25

ITA 2127/KOL/2026 | 2018-19 |[A] SAHARSH VINCOM PRIVATE LIMITED

26

ITA 2128/KOL/2026 | 2012-2013 | [A] TARUN KUMAR AGRAWAL

27

ITA 2178/KOL/2026 | 2014-2015 | [A] WATTKINS COMMERCE PVT LTD

28

ITA 2578/KOL/2026 | 2016-17 |[D] ROSEBUD TRADELINK PRIVATE LIMITED

29

ITA 2579/KOL/2026 | 2017-18 |[D] ROSEBUD TRADELINK PRIVATE LIMITED
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CAUSE LIST OF D BENCH FOR 26-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

30

ITA 2580/KOL/2026

2018-19

[D] ROSEBUD TRADELINK PRIVATE LIMITED

31

ITA 2605/KOL/2026

2019-20

(D] ROSEBUD TRADELINK PRIVATE LIMITED

32

ITA 2625/KOL/2026

2012-2013

[A] M/S. PATALGANGA BARTER PVT. LTD.

33

ITA 2804/K0OL/2026

[A] SHREE SHYAM PREM MONDAL KATHGOLA CALCUTTA

34

ITA 2805/KOL/2026

2013-2014

[A] RAJESH PRASAD JAISWAL

35

ITA 2825/K0L/2026

2012-13

[D] YAMUNA TRADE LINK PRIVATE LIMITED

36

ITA 2852/K0OL/2026

2018-2019

[A] PAR ENTERPRISES PVT. LTD.

37

ITA 2983/KOL/2026

2018-19

[A] PLUS JET FINVEST PVT. LTD.

38

ITA 2992/KOL/2026

2014-2015

[A] SARGAM VANIJYA PRIVATE LIMITED

39

ITA 2995/KOL/2026

2016-2017

[A] RESPONCE INVESTMENTS LIMITED

40

ITA 2999/KOL/2026

2016-2017

[A] PIYUSH KHERIA

41

ITA 3000/KOL/2026

2022-2023

[A] PIYUSH KHERIA

42

ITA 3001/KOL/2026

2023-2024

[A] WEST BENGAL HANDICRAFTS DEVELOPMENT CORPORATION LTD.

43

ITA 3007/KOL/2026

2014-2015

[A] PANCHKOTI INFRASTRUCTURE PVT. LTD.

Députy Registrar

15-Oct-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 27-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 899/KOL/2025

2014-2015

[A] PANKAJ MALOO

ITA 1267/KOL/2025

2015-16

[D] SHIMPO SEAFOODS

ITA 1639/KOL/2025

2008-09

[A] VIKASH CHOWDHARY

ITA 1640/KOL/2025

2013-14

[A] VIKASH CHOWDHARY

ITA 2183/KOL/2025

2011-2012

[A] VRISHAH SERVICES PVT. LTD.

ITA 2626/K0OL/2025

2016-2017

[D] SURVIN FINANCE & INVESTMENTS LIMITED

ITA 2637/KOL/2025

2018-2019

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT, LTD., (SINCE
MERGED WITH AIC IRON INDUSTRIES (P) LTD.)

ITA 2638/KOL/2025

2019-2020

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT. LTD.,(SINCE
MERGED WITH AIC IRON INDUSTRIES (P) LTD.,)

ITA 2709/KOL/2025

2018-19

[D] SANDEEP MADHOGARIA

10

ITA 2580/KOL/2025

2014-2015

[A] RAMII LAL AGARWAL

11

ITA 3142/KOL/2025

2021-22

[D] SATYACARE SOLUTIONS LIMITED

12

ITA 357/KOL/2026

2016-2017

[A] SITARAM KANODIA (REPRESENTED BY BIMLA DEVI KANODIA, WIFE
OF LATE SITARAM KANODIA)

13

ITA 771/KOL/2026

2016-2017

[A] RAJENDRA KUMAR DAGA

14

ITA 1199/KOL/2026

2022-23

[D] PROSPACE INDUSTRIAL PARKS PRIVATE LIMITED

15

ITA 1369/KOL/2026

2020-2021

[A] URMILA MISHRA

16

ITA 1496/KOL/2026

2013-2014

[A] PASCHIMBANGA RAJYA PRATIBANDHI SAMMILANI

17

ITA 1497/KOL/2026

2014-2015

[A] PASCHIMBANGA RAJYA PRATIBANDHI SAMMILANI

18

ITA 1498/KOL/2026

2015-2016

[A] PASCHIMBANGA RAJYA PRATIBANDHI SAMMILANI

19

ITA 1717/KOL/2026

2012-2013

[A] RASHRA] PLASTICS PVT. LTD.

20

ITA 1725/KOL/2026

2019-20

[D] M/S. SHYAM SEL AND POWER LIMITED

21

ITA 1808/KOL/2026

2016-2017

[A] SHREE BALAJI COAL TRADERS LIMITED

22

ITA 1809/KOL/2026

2018-2019

[A] SHREE BALAJI COAL TRADERS LIMITED

23

ITA 1810/KOL/2026

2018-2019

[A] SHREE BALAJI COAL TRADERS LIMITED

24

ITA 1882/KOL/2026

2020-2021

[A] SUJATA BASU

25

ITA 2025/KOL/2026

2018-2019

[A] RENU SHAW

26

ITA 2088/KOL/2026

2026-27

[A] SANKATMOCHAN SEVA TRUST

27

ITA 2089/KOL/2026

2026-27

[A] SANKATMOCHAN SEVA TRUST

28

ITA 2277/KOL/2026

2020-2021

[A] TAPAS GHOSE

29

ITA 2421/KOL/2026

2013-2014

[A] M/S. TECHNOCRAT INFOTEC PVT. LTD.
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CAUSE LIST OF D BENCH FOR 27-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Srl | Appeal Number A:z:‘:' Assessee Name Remarks
30 | ITA 2577/KOL/2026 | 2019-2020 | [A] RENU SHAW

31 | ITA 2824/KOL/2026 | 2018-19 |[D] SHILPA SATHI SEVERAL MARKETING PVT, LTD.
32 | ITA 2828/KOL/2026 | 2010-11 |[D] SALPUTRI MARKETING PRIVATE LIMITED

33 | ITA 3009/KOL/2026 | 2008-09 |[A] PARAMANAND NIRYAT PRIVATE LIMITED

34 | ITA 3010/KOL/2026 | 2024-25 |[A] PATNI FINANCIAL SERVICES PRIVATE LIMITED
35 | ITA 3011/KOL/2026 | 2014-15 | [A] SREI INFRASTRUCTURE FINANCE LIMITED

36 | ITA 3012/KOL/2026 | 2015-16 |[A] SREI INFRASTRUCTURE FINANCE LIMITED

37 | ITA 3013/KOL/2026 | 2017-18 |[A] SREI INFRASTRUCTURE FINANCE LIMITED

38 | ITA 3014/KOL/2026 | 2015-16 |[A] BIMAL AGARWAL

39 | ITA 3017/KOL/2026 | 2019-20 |[A] SAI FERTILIZERS AND PHOSPHATES PVT LTD
40 | ITA 3019/KOL/2026 | 2021-22 |[A] SAI FERTILIZERS AND PHOSPHATES PVT LTD
41 | ITA 3020/KOL/2026 | 2022-23 |[A] SAI FERTILIZERS AND PHOSPHATES PVT LTD
42 | ITA 3021/KOL/2026 | 2023-24 | [A] SAI FERTILIZERS AND PHOSPHATES PVT LTD
43 | ITA 3023/KOL/2026 | 2012-13 |[A] PAWAN KUMAR MODI

44 | ITA 3026/KOL/2026 | 2015-16 |[A] SHOPARNA BROTHERS PRIVATE LIMITED

45 | ITA 3032/KOL/2026 | 2016-17 |[A] VEEDOL CORPORATION LIMITED

15-Oct-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH.

Srl | Appeal Number A:Z:rt' Assessee Name Remarks
1 82}!1—(()51_?2%26 2020-21 | [D] RANJEET AGRAWAL

2 | ITA 1350/KOL/2023 | 2015-16 |[A] BISWANATH RAKSHIT

3 | ITA 1882/K0OL/2025 | 2017-2018 |[A] SURENDRA PRASAD CHAURASIA

4 | ITA 2560/KOL/2025 | 2016-2017 | [A] UNISYS SOFTWARES AND HOLDINGS INDUSTRIES LTD.

5 | ITA 2639/KOL/2025 | 2013-14 |[A] TRINCASS VYAPAAR PRIVATE LIMITED

6 | ITA 2640/KOL/2025 | 2014-15 |[A] TRINCASS VYAPAAR PRIVATE LIMITED

7 | ITA 2667/KOL/2025 | 2012-13 |[A] TRINCASS VYAPAAR PRIVATE LIMITED

8 | ITA 2983/KOL/2025| 2012-13 |[D] SIDHANT GUPTA

S | ITA 3024/KOL/2025 | 2019-20 |[A] PAWAN KUMAR MODI

10 | ITA 3237/KOL/2025 | 2016-2017 | [A] YUCON JUTE PVT. LTD.

11 | ITA 642/KOL/2026 | 2017-18 |[A] SBI RAJA RAM MOHAN ROY ROAD BRANCH

12 | ITA 718/KOL/2026 | 2017-18 |[A] SONI SINGH

13 | ITA 1192/KOL/2026 | 2015-16 |[D] M/S. SAGUN COMMERCIAL PRIVATE LIMITED

14 | ITA 1601/KOL/2026 | 2012-2013 | [A] SALONA DEALTRADE PRIVATE LIMITED

15 | ITA 2053/KOL/2026 | 2022-23 |[A] ZAFAR IQBAL

16 | ITA 2067/KOL/2026 | 2018-19 |[A] SUDEEP JAIN

17 | ITA 2068/KOL/2026 | 2017-18 |[A] STATE BANK OF INDIA TOPSIA BRANCH

18 | ITA 2092/KOL/2026 | 2016-17 |[A]S B OF INDIA

19 | ITA 2309/KOL/2026 | 2016-2017 |[A] RITMAN DEVELOPERS PRIVATE LIMITED

20 | ITA 2314/KOL/2026 | 2016-2017 |[A] RASARA] CHEMICALS PRIVATE LIMITED

21 | ITA 2336/K0OL/2026 | 2019-20 |[D] SAI PLY PRIVATE LIMITED

22 | ITA 2337/KOL/2026 | 2020-21 |[D] SAI PLY PRIVATE LIMITED

23 | ITA 2338/KOL/2026 | 2021-22 |[D] SAI PLY PRIVATE LIMITED

24 | ITA 2343/K0L/2026 | 2009-2010 | [A] TCG REAL ESTATE INVESTMENT MANAGEMENT CO. PVT. LTD.
25 | ITA 2350/KOL/2026 | 2020-2021 | [A] SONEPUR HOSSAIN MEMORIAL TRUST

26 | ITA 2360/KOL/2026 | 2018-19 |[D] M/S. XYLO MARKETING PVT. LTD.

27 | ITA 2362/KOL/2026 | 2017-18 |[D] WOODSTOCK EXPORTS PRIVATE LIMITED

28 | ITA 2720/KOL/2026 | 2017-2018 | [A] SISIR KUMAR SAHA

29 | ITA 3035/KOL/2026 | 2012-13 |[A] TECHNA INFRASTRUCTURE PRIVATE LIMITED
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CAUSE LIST OF D BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Assmt.

Sr Year

Appeal Number

Assessee Name

Remarks

30 | ITA 3036/KOL/2026 | 2013-14

[A] TECHNA INFRASTRUCTURE PVT LTD

31 | ITA 3037/KOL/2026 | 2014-15

[A] TECHNA INFRASTRUCTURE PVT LTD

32 | ITA 3038/KOL/2026 | 2015-16

[A] TECHNA INFRASTRUCTURE PVT LTD

33 | ITA 3039/KOL/2026 | 2016-2017

[A] TECHNA INFRASTRUCTURE PVT. LTD.

34 | ITA 3040/KOL/2026 | 2017-2018

[A] TECHNA INFRASTRUCTURE PVT. LTD.

35 | ITA 3045/K0OL/2026 | 2021-2022

[A] SHREE AHINSA PRACHAR SAMITY

36 | ITA 3046/KOL/2026 |  -----

[A] STROKE FOUNDATION PRABAHO

37 | ITA 3048/KOL/2026 | 2010-2011

[A] TIRUPATI FIBRES & INDUSTRIES LTD.

38 | ITA 3049/KOL/2026 | 2021-2022

[A] SK. ALI HOSSAIN

39 | ITA 3056/KOL/2026 | 2017-2018

[A] S H MUMTAZUDDIN TIMES PVT. LTD.

40 | ITA 3061/KOL/2026 | 2016-17

[A] SUSANTHO SINHA

41 | ITA 3063/KOL/2026 | 2012-13

[D] SONAL ABHISHEK JAYASWAL

42 | ITA 3064/KOL/2026 | 2013-14

[D] SONAL ABHISHEK JAYASWAL

43 | ITA 3073/KOL/2026 | 2017-2018

[A] SAI SULPHONATES PVT. LTD.

44 | ITA 3074/KOL/2026 | 2018-2019

[A] SAI SULPHONATES PVT. LTD.

45 | ITA 3079/KOL/2026 | 2016-2017

[A] RAJARSHI MOHAN CHATTERIEE

46 | ITA 3080/KOL/2026 =

[A] TRIBUTE AND PATRONAGE

Deputy Registran

15-Oct-202,
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 29-OCTOBER-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH.

Srl | Appeal Number A$2:1rt' Assessee Name Remarks
1 | ITA 1994/KOL/2025| 2016-17 |[D] SHREE SHYAM BEARINGS PRIVATE LTD
2 | ITA 2079/KOL/2025 | 2018-2019 |[A] RDB INSURANCE BROKING SERVICES PVT. LTD.
3 | ITA 2176/KOL/2025 | 2014-15 |[A] SHREYANS OVERSEAS PTV. LTD.
4 | ITA 2911/KOL/2025 | 2012-2013 |[A] REWARD TRACOM PRIVATE LIMITED
5 | ITA 194/KOL/2026 | 2011-2012 |[A] SHRI SAI COMMODITIES PVT. LTD.
6 | ITA 204/KOL/2026 | 2022-23 |[A] PROBIR ROY
7 | ITA 246/KOL/2026 | 2012-2013 |[A] SUMANGALAM FINANCIAL ADVISORY PVT, LTD.
8 | ITA 286/KOL/2026 | 2016-17 |[A] SANJAY KUMAR JAISWAL
9 | ITA 544/KOL/2026 | 2016-2017 |[A] PASHUPATI DEALCOM PVT. LTD.
0| 1 ruooL02s | 20172018 [ PRGNS TR RERCTRIES VT D SUCEESSOR 10
1| ma 7012028 | ot7avs |14 PG e & INUSTRES VT, D SUCCESEOR O
12 | ITA 870/KOL/2026 | 2023-24 |[A] SLAK FOREX PRIVATE LIMITED
13 | ITA 1183/KOL/2026 | 2014-15 |[A] SAYAN ROY
14 | ITA 1572/KOL/2026 | 2012-13 |[D] RITUDHARA AGENCY PRIVATE LIMITED
15 | ITA 1742/KOL/2026 | 2016-2017 | [A] SHIBAJI PANJA
16 | ITA 1986/KOL/2026 | 2014-2015 | [A] VINDUS HOLDINGS LIMITED
17 | ITA 1995/KOL/2026 | 2022-23 |[D] SUDARSHAN SARAF
18 | ITA 2175/KOL/2026 | 2017-2018 | [A] SHEIKH JAWED
19 | ITA 2602/KOL/2026 | 2015-16 |[D] SHIV PARVATI LEASING PRIVATE LIMITED
20 | ITA 2603/KOL/2026 | 2016-17 |[D] SHIV PARVATI LEASING PRIVATE LIMITED
21 | ITA 2708/KOL/2026 | 2015-2016 | [A] PIJUSH CHOWDHURY
22 | ITA 2810/KOL/2026 | 2013-14 |[[D] PRIORITY VINTRADE LLP
23 | ITA 2811/KOL/2026 | 2016-17 |[D] PRIORITY VINTRADE LLP
24 | ITA 2812/KOL/2026 | 2020-21 |[D] PRIORITY VINTRADE LLP
25 | ITA 2833/KOL/2026 | 2014-15 |[A] SNOWTEMP COMMERCIAL PRIVATE LIMITED
26 | ITA 2866/KOL/2026 | 2021-22 |[D] PRIORITY VINTRADE LLP
27 | ITA 3084/KOL/2026 | 2017-18 |[D] SNOWTEMP COMMERCIAL PVT LTD
28 | ITA 3085/KOL/2026 | 2021-22 |[D] PARTHA PRATIM CHOWDHURY
29 | ITA 3087/KOL/2026 | 2013-14 |[D] RESPECT VYAPAAR PVT. LTD.
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CAUSE LIST OF D BENCH FOR 29-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH.

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

30

ITA 3102/KOL/2026

2025-2026

[A] S.V.S. ENGLISH SCHOOL

31

ITA 3108/KOL/2026

2018-2019

[A] P S SRIJAN HEIGHT DEVELOPERS

32

ITA 3109/KOL/2026

2024-2025

[A] VANDANA KEJRIWAL

33

ITA 3114/KOL/2026

2022-2023

[A] SANJAY KUMAR BAGLA

34

ITA 3115/KOL/2026

2017-2018

[A] SITARAM MADANLAL CHANDAK HUF

35

ITA 3116/KOL/2026

2017-18

[D] TANUJ DROLIA

36

ITA 3118/KOL/2026

2012-13

[A] SAIRAM TRADECOMM PRIVATE LIMITED

37

ITA 3124/KOL/2026

2012-13

[A] RIGHT AID CONSULTANTS PRIVATE LIMITED

38

ITA 3125/KOL/2026

2014-2015

[A] RIGHT AID CONSULTANTS PRIVATE LIMITED

39

ITA 3126/KOL/2026

2015-2016

[A] RIGHT AID CONSULTANTS PRIVATE LIMITED

#
De egrstran

15-Oct-202,
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 28-OCTOBER-2026 (WEDNESDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

PART HEARD MATTERS
Court Room 3
Google Meeting Id : xre-hvrg-heh
Srl Appeal Number A,‘;’::‘:' Assessee Bench [Remarks
1 | 1A |1179| KoL [2025| 29> |[A] BANWARI LAL AGRAWAL A
2 | ITA 1180 KOL [ 2025 201" |[A] BANWARI LAL AGRAWAL A
3 | 1A 1181 | KOL [ 2025| 2019 |{A] BANWARI LAL AGRAWAL A
4 | ITA |1182| KOL | 2025 | 2020 | A] BANWARI LAL AGRAWAL A
5 | 1mA |1183] KoL | 2025 22%2212 [A] BANWARI LAL AGRAWAL A
6 | ITA |1184| koL | 2025 22%2223 [A] BANWARI LAL AGRAWAL A
7 | 1A | 2916 | koL | 2025 2%3' [D] BANWARI LAL AGARWAL A
8 | A [ 2917 koL | 2025 2':1154' [D] BANWART LAL AGARWAL A
9 | ITA [2918| KOL [ 2025 202" |[D] BANWARI LAL AGARWAL A
10 | ITA |2019( KoL | 2025 201176" [D] BANWARI LAL AGARWAL A
11 | 1A | 2920 KoL | 2025 | 29F" |[D] BANWARI LAL AGARWAL A
12 | ITA 2944 KoL | 2025 | 298" |[D] BANWARI LAL AGARWAL A
13 | TA | 2945 KoL | 2025 | 201" |[D] BANWARI LAL AGARWAL A
14 | ITA | 2946 | kOL | 2025 202210' [D] BANWARI LAL AGARWAL A
15 | ITA 2947 | koL [ 2025| 2922 |[D] BANWARI LAL AGARWAL A
16 | ITA | 2964 KoL | 2025 202221' [D] BANWARI LAL AGARWAL A
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